Sr. No. Case Number

1

EX 972016
(STEPS)

(L.A.C./0000010/2014)

2

10

11

12

EX 26372017
(STEPS)

EX 26412017
(STEPS)

EX 388/2017
(STEPS)

EX 39072017
(STEPS)

EX 39172017
(STEPS)

EX 411/2017
(STEPS)

EX 39/2018
(STEPS)

EX 54/2018
(STEPS)

RA. 111/2019
(OBJECTIONS)

0.S. 58/2017
(ISSUES)
1A/1/2017
1A212017
0.S. 41/2018
(ISSUES)
I1A/1/2018
1A/2/2018

PRL.SR.CIVIL JUDGE AND JMFC, GUBBI
Smt.Fairoza Hanifsab Ukkali
PRL.SR. CIVIL JUDGE AND JMFC,GUBBI
Cause List Date: 01-07-2020

Timing/Next Date Party Name

02.45 AM to 05.45PM

Ksheerakumaswamy

Vs

The Special Land Acquisition
Officer

Karirangaiah
Vs
Special Land Acquistion Officer

Hanumanthaiah

Vs
Special Land Acquistion Officer

Chikkathimmaiah

Vs

Special Land Acquistion Officer
Girish alias C.G.Girish

Vs
Special Land Acquistion Officer

Kumaraiah alias Kumar
Vs
Special Land Acquistion Officer

K.B. Jagadeesh
Vs
N.R. Santhosh

Govindappa
Vs
Special Land Acquistion Officer

M.M.Ganganna
Vs
Special Land Acquistion Officer

Shivagangamma Rep.by her SPA S R Ramakrishnaiah

Holder Husband
B.V.Mahadevaiah
Vs

Ambikamma
Anjinappa

Vs

Kumbamma

Puttegowda C.H.
Vs
Chandra Shekara

Advocate

P M Pushpavathi

D M Boraiah

D M Boraiah

D M Boraiah

D M Boraiah

D M Boraiah

S. Shivaprasad

Nandeesh C

T G Shadakshari

Nandeesh C

Nagaraju D
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PRL.SR.CIVIL JUDGE AND JMFC, GUBBI
Smt.Fairoza Hanifsab Ukkalj
PRL.SR. CIVIL JUDGE AND JMFC,GUBBI
Cause List Date: 01-07-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate
13  0.S.432019 Harsha K D Gangegowda
(ISSUES) Vs
1A/3/2019 Shivananjaiah
1A/1/2019
1A/2/2019
ARGUMENTS
14 R.A. 41/2018 Sreerangaiah Prasanna Kumar
(ARGUMENTS) Vs
Puttamma
15 R.A 49/2018 Nagaraju Chintamani
(ARGUMENTS) Vs Ramasharma
1A/1/2018 Dasappa Balasubrahamanyam
16 R.A.49/2019 Rangaiah Chintamani
(JUDGEMENT) Vs Ramasharma
Bheemaiah Balasubrahamanyam
17  0.S.69/2018 G.B.Santhosh H L Rajashekaraiah
(AMENDMENT) Vs
1A/1/2018 G.N.Rathnabalaraju
18 R.A.1/2019 L K Kalappa Chintamani
(TO HEAR) Vs Ramasharma
1A/1/2019 V Raju Balasubrahamanyam
19 0.S.51/2020 Doddamma H N Devaraja
(TO HEAR ON 1A) Vs
1A/1/2020 Siddagangamma
1A/2/2020
PRL.SR.CIVIL JUDGE AND JMFC, GUBBI
Smt.Fairoza Hanifsab Ukkalj
PRL.SR. CIVIL JUDGE AND JMFC,GUBBI
Cause List Date: 01-07-2020
S;'. Case Number Timing/Next Date Party Name Advocate
FURTHER ARGUMENTS
1 C.C.384/2017 State By Gubbi Police APP. T.Rakhi
(ARGUMENTS) Vs

Bevinaguddaiah
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Sr. No. Case Number

10

11

12

13

14

15

16

0.S. 32/2018
(OBJECTIONS)

M.C. 60/2019
(OBJECTIONS)

R.A. 96/2019
(OBJECTIONS)
1A/1/2019

0.5. 48/2020
(NOTICE)
1A/1/2020

0.S. 76/2017
(ISSUES)

0.5. 13472018
(ISSUES)

M.V.C. 412/2019
(ISSUES)

M.V.C. 413/2019
(ISSUES)

0.S. 56/2019
(ISSUES)
IA/1/2019

M.V.C. 1057/2019
(ISSUES)

M.V.C. 1138/2019
(ISSUES)

M.V.C. 1148/2019
(ISSUES)
M.V.C. 1223/2019
(ISSUES)

M.V.C. 1224/2019
(ISSUES)

R.A. 56/2017
(ARGUMENTS)

R.A. 46/2019
(ARGUMENTS)

Timing/Next Date Party Name

PRL.SR.CIVIL JUDGE AND JMFC, GUBBI
Sri. Shivaraj
ADDL. CIVIL JUDGE(SRDN) AND JMFC,GUBBI

Cause List Date: 01-07-2020

Lakkaiah

Vs
Smt.Lakshminarasamma
L.K.Ranganath

Vs
Shilpashree

Vishwanath
Vs

Manjula C.G.
Sharan.B.

Vs
Basavaraju.G.
B G Arasaraju
Vs

Kempaiah

Bhadrakalamma alias Puttamma

Vs
Rajesha

C.V.Rajanna

Vs

Javaregowda

Lavanya.C.R

Vs

Javaregowda

Canara Bank

Vs

Shettalaiah

Sunil Kumar.K.R Alias Sunil
Vs

K.T.Karegowda

Syed Mansur

Vs

Basavalingappa

Shek Mohidin @ Shek Mohidin
Sab

Vs
Mallesh laxman naik

Ramanjinappa

Vs

Annappaswamy
Kiran.M.N.

Vs

Srinivasamurthy N.M.
Rajamma

Vs

Joganna
L.C.Hanumanthaiah

Vs
Kumar

Advocate

Satisha

S.N.Shivakumaraswamy

Chintamani
Ramasharma

Balasubrahamanyam

Thippeswamy R

HemannaH M

Chintamani
Ramasharma

Balasubrahamanyam

D.Manjunatha

D.Manjunatha

B.Shivakumar

Siddaramanna.H.V

Hemantha Raju.C.B

Raghavendra.B

Chandrashekar M.S.

Chandrashekar M.S

Chintamani
Ramasharma

Balasubrahamanyam

S R Rajesh

1/2

Scanned with CamScanner




Sr. No. Case Number

17 0.5.96/2019
(EVIDENCE)

18 0.S.126/2019
(EVIDENCE)
1A/172019

19 0.5.160/2019
(EVIDENCE)

20 0.S.174/2019
(EVIDENCE)

21 M.V.C.331/2018
(ARGUMENTS)

22 0.5.66/2019
(AMENDMENT)
1A/1/2019

23 R.A. 9472019
(STEPS)
1A/1/2019

24 M.V.C.1096/2019
(Written statement)

25 M.C.72/2019
(STEPS)
1A/172019

26 R.A. 114/2019
(STEPS)
1A/1/2019

27 0.S.182/2019
(TO HEAR)
1A/4/2019
1A/3/2019
1A/1/2019
1A/2/2019

PRL.SR.CIVIL JUDGE AND JMFC, GUBBI
Sr. Shivaraj
ADDL. CIVIL JUDGE(SRDN) AND JMFC,GUBBI
Cause List Date: 01-07-2020

Timing/Next Date Party Name

C.L.Kantaraju
Vs
Chandrashekharaswamigalu
Pandurangaiah

Vs

Nadukeraiah
M.R.Lakshmidevamma
Vs

Kumaraiah
Krishnoji Rao

Vs

Gangamma
Lakshmisagar alias Sagar
Vs

Nagesh B.M.

State Bank of India
Vs

Putteeramma
1.G.Venkatesh

Vs

Ningaiah

Girish

Vs
Gangashree.H.G
N.S.Vasanthkumar
Vs

Pushpa
Mahadevamma

Vs

Abdul Samed
Mallikarjun A

Vs
K.C.Umesha

Advocate

Chintamani
Ramasharma
Balasubrahamanyam

K G Narayana

Vedamurthachar.G

K G Narayana

M.S. Chandrashekhar

H Rajanna

Chintamani
Ramasharma
Balasubrahamanyam

R.P.Prakash

N R Chandrashekar

ArunCS

B V Rajeev
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